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+{THE MINISTER OF EDUCATION
(SHR1 M. C. CHAGLA): (a) No, Sir.
In all cases where the students are given the
option to write answers in Hindi, the ques-
tion papers are set both in English and Hindi.

(b) Docs not arise.]

WORLD BANK'S RECOMMENDATION FOR

IN FERTILISER INDUSTRY

*230. SHRI NIREN GHOSH:
SHRI ARJUN ARORA:
SHRI M. AJMAL KHAN:
SHRI UTTAM SINGH DUGAL:
SHRI N. R. M. SWAMY:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether the World Bank has recom-
mended to the Government of India for
allowing majority participation by foreign
capital in fertiliser industry and also
allowing to import ammonia from outside
India instead of being compelled to use
indigenous naphtha;

(b) if so, whether Government have
acceded to these demands of the World
Bank?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRIO. V., ALAGE-
SAN): (a) Yes, Sir.

(b) No, Sir.

I[HOSTILE ACTIVITIES BY NAGAS

*20. SHRI M. P. BHARGAVA: Will
the Minister of HOME AFFAIRS be
plcased to state.

(a) whether it is a fact that Naga hostiles
have been concentrating in the Ukhrul Sub-
Division of Manipur for the past few weeks;

(b) whether it is a fact that their hostile
activities have increased in the area; and

(c) if the replies to parts (a) and (b)
above be in the affirmative, what steps are
being taken to meet this menace?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
V. C. SHUKLA): (a) and (b) Yes, Sir.

{c) Our Police posts have bzen alerted and
the situation is being kept under close watch.
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{MEMORANDUM TO THE PRIME MINISTER BY

THB INTER-UNIVERSITY BOARD

*231. PROF. SATYAVRATA SID-
DHANTALANKAR: Will the Minister of
EDUCATION be pleased to state:

(2) whether the Inter-University Board
has sent a memorandum to the Prime
Minister to the effect that the tendency to
interfere in the internal working of the
Universities by the State  Governments
and the Legislative Assemblies has been
growing in vartous States and that this
tendency should be checked; and
" (b) the names of the States where there
was complaint of such nature, and the steps
that are being taken by Government in this
matter 7]
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[ ] English translation.
{Transferred from the 3rd May, 1966.



